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IN THE CENTRAL ADMINISTERADIVE TRIBUNAL, JAIPE BENZH, JA IPUR
¢ &k d ook R @
Dste of Decizions 23,5.34,

OA 718/93 with
MA 266/94

KICHAN AS NANI A +es APPLICANT.
Vs,

UNION OF INDIA & AIR. «e. RESPONDENTS.

CORAM:

HOM'BLE MR, GOPAL FRISHMA, MEMBER (J).
HOM' BLE MF. Ol F. SHAEMA,  MEMBER (&),

For the Applicant «+s SELF.
For th= Recpondents 0e. MOIE.

¢ HOMN' BLE MF, GOPAL KR IS HIA

Applicant Kishan Aszn3ni in this &pplication w19
of the Administrative Tribur@ls Act, 1985, has prayed that he
may be ordered regular promotion to the pnst of Senior Inspector

of Stores Accounts secile Re,2000=3700 w.e,.f, the d2te on which
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hiz junior, Shri F,2, Karnani, was promoted w

an? compensition of Re, One
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la¥h for the humilistion 3nd mentlal agony A 3 result m thersof

2. We have hz@rd thz applicant, Mone 15 prezznt on behilf
nf the rzzpondants, During the course of 3Irgumsnts the applicant
Soight permission to withiraw the CA, Permizssion iz granted,

Thiz applic2tion stands dismissced 28 having been withirawn, HA

stanie Jiemissed accordingly. No order 83 to cofts,
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{ O.P. SHh tﬁa\J ) ' { COEAL KMIZHIA )

MEMBER {A) MEMBER (J)






